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ORDER

Ld. Counsel for the respondent submits that on account of the demise
of a colleague, the senior counsel representing the respondents is unable to

appear today. The opposite counsel has been duly informed.

2. In view of the request for adjournment made by the respondent, re-

notify this case on 22.08.2016.
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(Ina Malhotra)
Member Indicial
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At this stage, Mr. Pawan Sharma has appeared on behalf of the petitioner,
He confirms the above submission and has stated that he would be filing
his rejoinder during the course of the day, copy of which has already been

given to the Id. Counsel for the respondent.



